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HIGH COURT OF JHARKHAND, RANCHI
OFFICE ORDER

Hn‘p _1 -:]' 'h:"
/Acels, Dated: B T T o

I comtimuition of CMTiee Ovrder N, 213 A e, daiod 18.05.2020, I is
e mfvrmatwon that (he Hon"hle Courts will Tunetion lrom 1030 onwsrds,
henee the OfMves of the Court will work o LA sirength Trem 10:00 ALM
10 05:00 P.M 1ill further Orders excepl B.AS ABA and Wit Pending Section
where all the Officors & Siulf arc required Lo be present during the aforesaid
umings of the Court. Hlowever, all the OMicers & StalTl coming on duty, have
Lo mamtain social distancing siriclo sensu. Those OfMicers B Stall who are
not en duty, shall keep their mobile phones in active slape.

Sd/-

{Ambuj Nath)
Registrar General

Memo No, _ﬁ_':'___f} JAcets, Dated: _'__Lﬂ‘_' Lo 1oy

Copy forwarded to the Registrar |Establishment)/  Registrar
[Admmmisiration)/ Registrar (Vigilance)/ Member Secretary, 5.C.M.5/ C.P.C. E

Committee/ All Joint Registrars [Judicial)/ Sr, Secretary-Cum-P.P.S. I/c to Hon'ble
The Chief Justice/ All Deputy Registrars [Non-Judicialj/ Incharge P.A. Section/
Assistant Registrar-cum-C.0./ All Assistant Registrars (Judicial & Non-Judicial)/
All Court Masters/ All Section Officers/ Oath Commissiocner |/c / Stamp Reporter

Ife -- High Courl of Jharkhand, Ranchi lor information and needlul.
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[Ambuj Nath)
Registrar General
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